FORM B

_ PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
AJAZ NANDA DESIGNS PRIVATE LIMITED

SI. No. | PARTICULARS B ' DETAILS B ]
——-——-—- — : R T PR |
1. | Name of corporate debtor |Ajaz Nanda De51gns Pvt Ltd B |
2. | Date of i 1ncorporat10n of corporate debtor [24.01 2011
I ¢ wm T NEEs T AL o
3. Authority under which corporate debtor is [Registrar of Companies NCT Delhi &
: Haryana
incorporated /
Registered |
4. Corporate Identlty No. I lelted U74140DL2011PTC213018
Liability Identification No. of corporate
| debtor o | ., - | |
J. Address of the registered office and White Hous-e,' 197, Lane West—13{%, Western
L : Avenue, Sainik Farms, New Delhi-110062
principal office (if any) of corporate
debtor
6. | Date of closure of Insolvency Resolution |15.02. 2020(270 days from the CIRP
| Process L_ommenoement date) )
7. | Liquidation commencement date of 22.12.2020
| corporate debtor -
8. | Name and registration number of the Neeraj Bhatia
insolvency professiona] acting a8 IBBI/IPA-001/1P-P00824/2017-18/11400
| liquidator - I - |
9. | Address and e-mail of the liquidator, 11) ﬁ)%l ;St Floor, Malviya Nagar, New Delhi-
as registered w1t13_‘ihe Boar_fl , Inbtrace 1 @yahoo.com
10. | Address and e-mail to be used for P27, Tst Fioor, Malviya Nagar, New Delhi-
: L. 110017
| correspondence with thE llqu1orator ___|nbtracel@yahoo.com ) o
11. | Last date for submission of claims , 22 01.2021

Notice is hereby given that the National Company Law Tribunal New Delhi Principal Bench has

ordered the commencement of liquidation of the Ajaz Nanda Designs Private Limited on
22.12.2020.

The stakeholders of Ajaz Nanda Designs Private Limited are heteby called upon to submit their

claims with proof on or before 22.01.2021, to the liquidator at the address mentioned against
item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date : 28.12.2020 Neeraj Bhatia

Place : New Delhi Liquidator in the matter of Ajaz Nanda Designs Pvt Ltd.
IBBI Reg. No. : IBBI/IPA-001/IP-P00824/2017-18/11400



